CENTRAL ADMINISTRATIVE TRIBUNAL ¢ HYDERABAD BENCH

AT HYDERABAD

Original Applicetion Ne.62 ef 1996

Decided en 5-8-1996,

Betwe=en:
N.V. Lakshmana Rae oe Applicant
and

1. Unien ef India, rep. by its
Chief General Manager, ,
Telecem, A.P.Circle, !
Hyderabad. ' .

2, The Generzl Manager,
Telecem-District
Visakhapatnam-20

3. The Telecem-District Manager,
Visakhapatnam.

4. The Divisienal Engineer,
A.P. Telecem, Visakhapatnam.

5. The Sub-Divisienal Engineer,
Trunks, Visakhapatnam.

«« Respendents
Ceunsel fer the applicant : Sri v.S. Sastry
%

Ceunsel fer the respendents: Sri V.Rajeshwara Rae

CORAM

Hen'ble Mr,Justice M.,G.Chaudhari  Vice Chairman

Hen'ble Mr.H.Rajendra Prasad : Member (A)

JUDGEMENT
(Oral erder as per Hen'ble Mr.Justice M.G.Chaudhari, Vv.cC.) AA’%Zﬂf

Mr, V.S{Sastry fer the applicant and Mr. V.Rajeshwara

Rae fer the respendents.
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2. nhe learned ceunsel fer the applicant Sri V.S.Sastr§

prays fer withdrawal ef 0O.A. en inst#uctians ef the
applicant. He has filed a note alsoidﬁted 30-7-1996

for withdrawal stating that the applicant desireas te with-
draw the 0.,A. as respendents are ébnsidering his case
sympathetically. The 0.A. is accardiﬁgly dismisse@ as

withdrawn, Ne erder as te costs.

( M.G. chaudhari )
Vice Chairman

(H. Rajendrés
Vember (A

Dt.5=8=1996
(Open Ceurt Dictatien)
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C.A.,62/96.

Te

1. The Skien Chief General Manager,
Telecem, Union ef India, A.P.Circle,
Hyder abad,

2., The €@eneral Manacger,
Telecem-District, Visakhapatnam-20.

3. The Telecom Dis trcit Manager,
Visakhapatnam, ’

4. The Divisienal Engineer,
A.P.Telecom, Visakhapatnam,

5. The Sub Divisional Engineer,
Trunks, Visakhapatnam.

6. One cepy to Mr,vV.S.Sastry, Advocate, CAT , Hyd,
7+ One copy to Mr,V.Rajeshwar Rao, Addl.cGSC.cAT,Hyd.
8., One cepy to Library, CAT,Hyd.

9. One spare copy.
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IN THE CEWTRAL ADMINISTRATIVE TRIBUNAL

HY DERABAD BEN CH AT HYLERABAD
- i i

_ L
t
"THE HON'BLE MR.JUSTICE M.G JCHAUDHART
VICE-CHAL RMAN
AND -
; o

1 .
THE HON'BLE MR.H.RAJENDRA PRASAD:M(a)
- ' ) - 7. ] -
Dated: g"-%_ -1996 '
. ' ]

: o | QEBESAFULGMENT

MLAL/RIA/CLaNo.
B in. .‘
O.a.No. Sasfe6 4 Z)ﬁé

T.A.NoO, (WP, »

’

{
Admiteed and Interim Directions.

» . " ] I
issuedy '

¥

- Allowedl. :

i
Disposdqd of with directions
, §

N , * Dismisded )

Dismissed as with drawn-

"

Dismisged for Befault..

. o
& : Crderé¢dy/Re jected, -
. I
No order as to costs.

e | N ,SYNLL | CB’(}*
- ‘ o - w,_ ‘ ,
’ Sebr waratam AL xS

Comtial Kdministrative-Tribunal

- Sieet DESPATCH

~9 AUG 1996 &/

- ¥ruaw ands | = ;
HYBERABAD EBNCH j /s

B






